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(3 (@) A copy of the Anmmnal
Accounts (Hindi & English
versions) of the Delhi
Development  Authority,
Delhi, for the year 1980-81
together with Audit Report
thereon, under sub-section
(4) of section 25 of the

Delhi Development Act,
1957.
(i) Acopy of the Review

(Hindi and English ver-
sions) by the Government
on the Accounts of the
Delhi Development
Authority, Delhi, for the
year 1980-81.

(3) A statement (Hindi and English
versions) showing reasons for
delay in laying the papers men-
tioned at (2) above.

[Placed in Library. See No. LT-
4427/82]

(4) A copy each of the following
papers (Hindi and English
versions) under sub-section (1) of
section 619A of the Companies
Act, 1956 :(—

(i) Review by the Government

on the working of the
Natippal Building Conps-
tragtion Corporation

Limited, New Delhi, for the
year 1980-81.

(i) Annual Report of the
National Building Cons-
truction Corporation

Limited, New Delhi, for
the year 1980-81 along-
with the Audited Accounts
and the comments of the
Comptroller and Auditor
General thercon.

(5) A statement (Hindi and English
versions) showing reasons for
delay in laying the papers
mentioned at (4) above.

[Placed in Library. See No. LT-
4428/82]
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STATEMENT CORRECTING REPLY TO
STARRED QUESTION NO. 159 DATED
19TH JuLy, 1982 REGARDING LOSSES
gm Civi SupPLIES CORPORATION

ELHI. .

THE MINISTER OF STATE IN
THE MINISTRIES OF AGRICUL-
TURE AND RURAL DEVELOP-
MENT (SHRI R. V. SWAMI-
NATHAN) : I beg to lay on the
Table a statement (Hindi and English
versions) correcting the reply given
on I19th July, 1982 to Starred
Question No. 159 by Sarvashri
Nawal Kishore Sharma and Bhiku
Ram Jain regarding losses to Civil
Supplies Corporation, Delhi.

[Placed in Library. See No. LT-
4429/82].

REVIEW ON AND ANNUAL REPORT
OF  ORISsA AGRO INDUSTRIES
CORPORATION LIMITED, CUTTACK
FOR 1975-76, REVIEW ON AND ANNUAL
REPORT OF AsSSAM AGRO-INDUSTRIES
DEBVELOPMENT CORPORATION LIMITED,
GAUHATI, FOR 1973-74, ANNUAL
REPORT OF AND REVIEW ON THE
WORKING OF NATIONAL CO-OPERATIVE
DAiry FEDERATION OF INDIA, NEwW
DELHI rOR 1980-81 AND STATEMENTS
FOR DELAY.

THE MINISTER OF STATE IN
THE MINISTRIES OF AGRICUL-
TURE AND RURAL DEVELOP-
MENT (SHRI R. V. SWAMI-
NATHAN) * I beg to lay on the
Table.

(1) A copy each of the following
papers (Hindi and English versions)
under Section 619A of the Com-
panies Act, 1956 :—

(a8) (i) Review by the Govern-
ment on the working of the
Orissa Agro Industries Cor-
poration Limited, Cuttack,
for the year 1975-76. '
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(ii) Annual Report of the Orissa
Agro Industries Corporation
Limited, Cuttack, for the
year 1975-76 alongwith the
Audited Accounts and the
comments of the Comptroller
and Auditor General thereon.
[Placed in Library. See No.
LT-4430/82].

(b) (i) Review by the Govern-
ment on the working of the
Assam Argo-Industries Deve-
lopment Corporation Limited,
Gauhati, for the year 1973-74.

(ii) Annual Report of the Assam
Agro-Industries Development
Corporation Limited, Gauhati,
for the year 1973-74 along-
with the Audited Accounts
and the comments of the
Comptroller and Auditor
General thereon.

(2) A statement (Hindi and
English versions) showing reasons
for delay in laying the papers
mentioned at (1) above

[Placed in Library. See No. LT-
4431/82].

(3) A copy each of the following
papers (Hindi and English ver-
sions) :—

(i) Annual Report of the
National Co-operative Dairy
Federation of India, New
Delhi, for the year 1980-81
alongwith Accounts and the
Audit Report thereon.

(ii) Review by the Government on
the working of the National
Co-operative Dairy Federation
of India, New Delhi, for the
year 1980-81.

4) A statement (Hindi and En-
glish versions) showing reasons for
delay in laying the papers mention-
ed at (3) above.

[Placed in Library. See No. LT-
4432/81].
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ANNUAL REPORT OF CONTROLLER:
GENERAL OF PATENTS, DESIGNS AND
TRADE MARKS.

THE DEPUTY MINISTER IN
THE MINISTRIES OF AGRICUL-
TURE AND CIVIL SUPPLIES
(SHRI MOHAMMED USMAN
ARIF) : Ibegtolay on the Table
a copy of the Annual Report
(Hindi and English versions) of the
Controller General of Patents, De-
signs and Trade Marks under Sec-
tion 126 of the Trade and Merchan-
dise Marks Act, 1958 for the year
1981-82.

[Placed in Library. Sce No. LT-
4433/82].

REVIEW ON, ANNUAL REPORT AND
ANNUAL ACCOUNTS OF NATIONAL
Co-OPERATIVE UNION OF INDIA,
NeEw DELHI, ForR 198C-81, REVIEW
ON AND ANNUAL REPORT oOF FooD
CORPORATION OF INDIA FOR 1980-51,
DELHI ROLLER MILLS WHEAT PRro-
DUCTS (EX-MILL AND RETAIL) PRICE
CoNTROL (AMENDMENT) ORDER, 1982
ETC.

THE DEPU1Y MINISTER IN
THE MINISTRIES OF AGRICUL-
TURE AND RURAL DEVELOP-

TIENT (KUMARI KAMLA
KUMARI): I beg tolay on the
Table.

(1) A copy each of the following
papers (Hindi and Bnglish versions):

() Annual Report of the Natio-
nal Cooperative Union of
India, New Delhi, for the year
1980-81.

(1) Annual Accounts of the
National Cooperative Union of
India, New Delhi, for the year
1980-81 together with Audit
Report thereon.

(i) Review by the Government on
the working of the National
Cooperative Union of India,
New Delhi, for the year
19%0-§1.



